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E x p o r t  o f  f in e  v a r iet y  o f  r ic e  by  
A n d h r a  P r a d e sh  r ic e  m il l e r s

3757. SHRI P. RAJGOPAL NAIDU  : Will 
the Minister of AGRICU LTURE be pleas
ed to state :

(a) whether there is any representation 
from  the rice millers of Andhra Pradesh 
requesting them to export fine varieties of 
surplus rice which is With them; and

(b) if so, the action taken by Govern
ment ?

T H E  DEPUTY  M INISTER IN THE 
M INISTRIES OF A G RICU LTU RE AND 
RURAL DEV ELO PM ENT (KUM ARI 
KAM LA K U M A RI) : (a) Yes, Sir. A
request from the President, East Godavari 
District Rice M illers’ Association, to allow 
them  to export 40^000 tonnes of superfine 
variety of rice has been received.

(b) The request is not covered by the 
existing export policy of rice, according to 
which export o f non-basmati rice is to be 
made exclusively through the Food Corpo
ration of India on Government to  Govern
ment basis.

D e v e l o p m e n t  o f  P e a r l  C u l t u r a l  
I n d u s t r y

3758. DR. VASANT KUM AR PA N D IT: 
Will the Minister of A GRICU LTU RE be
pleased to state :

(a) whether Governm ent have plans to 
establish on commercial scale oyster deve
lopment as a pearl culture Industry; if so 
where and when; and

(b) what plans have been drawn to  pro
tect and develop the natural beds of oyster 
production in the Gulf of M anner and the 
Gulf o f Kutch, details thereof ?

TH E M INISTER O F STATE IN TH E 
M INISTRIES OF A G RICU LTURE AND 
RU RA L D EV ELO PM EN T (SHRI R. V. 
SW AM INATHAN) : (a) and (b) The
development of oyster fishery for Pearl 
Culture is taken up by the States in areas 
found suitable for the culture. A pilot 
project for the commercial production of 
cultured pearls has been taken up by the 
Government o f  Tamil Nadu in the G ulf 
of Manner. The G overnment of G ajarat 
are conducting culture experiment* since 
1979.

A t present oyster beds in the G ulf of 
M annar and the G ulf of Kutch are being 
protected and preserved by the respective 
State Governments.

P la n  t o  c o l l a b o r a t e  w it h  F o r e ig n  
C o u n t r ie s  in  c a p t iv e  b r e e d in g  o f  

H ouuara  B u sta r d

3759. DR. VASANT KUM AR PA N 
D IT  : WilJ the Minister o f A G RICU L
TURE be pleased to state :

(a) whether there is any plan to  col
laborate with Gulf or any other foreign 
country for “captive breeding" of the 
Houbara Bustard akin to great Indian 
Bustard;

(b) whether the Indian Board of Wild
life has strongly objected the lifting of 
ban on the hunting of bustards; and

(c) if so, the decision taken by Govern
ment on these points ?

TH E M INISTER OF STATE IN THE 
M INISTRIES OF AGRICULTURE AND  
RURAL DEV ELO PM ENT (SHRI R. V. 
SW AM INATHAN) : (a) The Houbara
Bustard is actually a winter immigrant to
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India. There is no plan at present for 
breeding it in captivity in India.

(b ) There i$ already a total ban on the 
hunting of bustards in India. The Indian 
B^ard for Wild Life has recommended 
that this ban >hould continue and there 
jjhould be no question of allowing hunt
ing of these birds anywhere in the coun
try.

(c) The above mentioned recom menda
tion of the Board is being followed by 
Government.

D e v e l o p m e n t  W o r k s  in . S arai R o h il l a  
b y  Sl u m  D e p a r t m e n t  o f  D.D.A.

3760. SHRI TR1LOK CHAND : Will
the Minister of WORKS AND HOUSING 
be pleased to %tuU :

<a) whether it is a fact that under the 
Sami Rohilla Slum Redevelopment Scheme 
of D.D.A. Slum Departm ent Street No. I 
of Padam nagar and Street No. 6 adjacent 
to dispensary opposite Police Station were 
p ro p p ed  to be converted into 30 feet wide 
roud& and park was also proposed to 
be development near the latter one;

(b) if so. by what time the Slum D e
partm ent of DDA propose to construct 
thcp£ roads and park; and

(c) the detail- of other development 
works proposed to be undertaken by the 
Slum Departm ent of DDA in Sarai Rohilla 
area indicating the names of place where 
these are proposed to be undertaken ?

TH E M1N1ST I'R OF PAR 1.1 A IMF ' T- 
ARY AFFAIRS AND WORKS .'■ND 
HOUSING (SHRI BHTSHMA NARAIN 
SIN G H ) : (a) Yes. Sir.

((b )  The Delhi Development Authority 
hui. informed that the scheme for widen
ing o f the road t will be implemented as 
soon as som j private properties which 
come within thL- alignment of the road are 
acquired and removed. The proposed park 
will also be developed.

(c) The DDA has reported that the 
following development works are propo
sed to be undertaken in Sarai Rohilla :—

(i) Construction of Community Halls
in Sarai Basti.

(ii) Construction of 352 slum tene
ments near Subadhra Colony.

(iii) Laying of sewer-lines in £ ira i 
Basti, East & West Moti Bagh.

(iv) Construction of community 
latrines.

(v) Development of parks and tot- 
lots.

P repa ra tio n  of co ntingenc ,y pla n  re 
garding K h a r if  C rop

3761. SHRI R. L. BHATIA : Will the 
Minister of AGRICUI.TURf be pleased 
to state

(a) whether Government have prepared 
any contingency plan in consultation with 
the Stale* <.'Ovcrnment. particularly in the 
N orthern Region for the kharif crop in 
view of the forecast of weak monsoon thii 
year;

(b) if si>, the broad outlines thereof; 
and

(c) what steps have been taken present
ly to provide adequate power and other 
inputs for the timely sowing of kharif 
crop without waiting for the outbreak of 
monsoon which seem to be eluding ?

THF. MINISTER OK STATE- IN THE 
MIT* 1STRlr.S 01- AC.RICUI TL1RI AND 
RURAL D F. V K LOP M ENT (SHRI 
R. V. SW AM INATHAN) : (a) and (b i
Yes. Sir. The D epartm ent of Agriculture 
and Cooperation started since early May. 
a contingency plan on drought. The State 
Governments an-d the various Department^ 
of. Government of India were given de
tailed guidelines and requested to take 
appropriate steps to keep the situation 
continuously under watch and to see that 
timely action is taken for helping the 
farmers in combating any situation of 
adverse weather conditions and to  provide 
the rural population with employment, 
income, feed and drinking water, wherever 
the need arises. Specific action points in 
agricultural programme were identified 
and communicated for being taken care of 
at the State, District and Block levels. The 
Prime M inisters Twelve Point Programme 
for drought management which was the 
basis of combating the drought of 1979. 
has also been brought to th e  notice o f ifcc 
State Goverasoenl* for meeUbg the drought 
situation this year. The Banfcinj Sector h v  
also been requested to assist the farjpBFg in




